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made for publishing in the Gazette of India 
the resolutions pertaining to his Ministry in 
Hindi also?] 

 
UTHE DEPUTY MINISTER OP WORKS, 

HOUSING AND SUPPLY (SHRI ANIL K. 
CHANDA): The instructions issued by the 
Ministry of Home Affairs on the subject have 
been brought to the notice of all the officers 
concerned. A Hindi Officer has also been 
appointed in the Ministry who will assist them 
in making the necessary translations into 
Hindi.] 

]    t [TRANSLATION OF DEPARTMENTAL FORMS 

INTO HINDI 
319. SHRI L. LALIT MADHOB SHARMA: 

WUl the Minister of REHABILITATION AND 
MINORITY AFFAIRS be pleased to state: 

(a) the number of forms pertaining to his 
Ministry and its attached and subordinate 
offices which have not been translated so far 
into Hindi and have also not been sent as yet 
for translation to the Ministry of Education or 
to the Ministry of Law; and 

Ob) by when those forms are likely to be 
sent for transition into Hindi to the authorities 
concerned?] 

t[THE MINISTER OF REHABILITATION 
AND MINORITY AFFAIRS (SHRI MEHR 

CHAND KHANNA): (a) and (b) The work of the 
Ministry of Rehabilitation is now in its closing 
stage and as such need for translating: the 
forms into Hindi and printing new forms in 
Hindi is not felt.] 

 
t [TRANSLATION OF FORMS INTO HINDI 

320. SHRI L. LALIT MADKOB SHARMA: 
Will the Minister of LABOUR AND 
EMPLOYMSS* be pleased to state the names of 
the attached and subordinate offices of his 
Ministiy pertaining to which no form has been 
sent so far for translation into Hindi either to 
the Central Hindi Directorate or to the 
Ministry of Law?] 

t[ ] English translation. 
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t[THE DEPUTY MINISTER OF LABOUR 
(SHRI ABID ALI): The required information is 
not readily available. The time and labour 
involved in collecting the information will not 
be commensurate with -Ihe object to be 
achieved.] 

 
t [HINDI TEACHING SCHEME 

321. SHRI L.     LALIT     MADHOB 
SHARMA: Will    the    Minister    of 
LABOUR AND EMPLOYMENT be pleased 
to state: 

(a) the number of employees of 
the Office of the Chief Labour Com 
missioner, who have so far passed 
'Pravin' and 'Pragya' Examinations, 
respectively,      under        the      Hindi 

Teaching Scheme; and 

(b) whether    the    employees    are 
•employed on Hindi work?] 

 

t[THE DEPUTY MINISTER OP LABOUR 
(SHRI ABED ALI): (a) Two have passed 
'Pragya' examination under the Hindi 
Teaching Scheme for Central Government 
Employees of whom one has also passed 
'Praveen' examination. 

(b) Hindi work in the Office of the Chief 
Labour Commissioner is, at present, being 
attended to by a Hindi Assistant. Instructions 
have been issued to utilise the sevices of these 
two persons for Hindi work wherever 
neeessary.] 

 

t [TRANSLATION OP FORMS INTO HINDI 

322. SHRIL.     LALIT     MADHOB 
SHARMA:Will     the Minister     of 
LABOUR ANDEMPLOYMENT be pleased 
to state: 

tC ] English translation. 

 


